6793
PAPERS LAID ON THE TABLE

TRAVANCORE-COCHIN ACTS

The Mluisier of Home Affairs amnd .

Heavy Industries (Pandit G. B, Pant):
I beg to Jay on the Table a copy of
2ach of the following Acts, under sub-
section (3) of section 3 of tbe Travan
core-Cochin State Legislature (Dele-
gation of Powers) Act, 1958:

(1) The Travancore-Cocbin State
Aid to Industries (Amiend
ment) Act, 1956 (President’s
Act No. 1 of 1956).

[Piazced in Library. See No. S-391/56]

(2) The TravancoreCochin Agri-
cultural Pests and Diseases
(Amendment) Act, 1956 (Pre-
sident’s Act No. 2 1956).

fPlaced in Library. See No. S-392/56}

(3) The Travancore-Cochin lndeht-
ed Agriculturists Relief Act,
1956 (President’s Act No. 3 of
1956).
[Placed in Library. See No. S-393/56)

(4) The Travancore-Cochin Land
Censervancy (Amendment)
Act, 1956 (President's Act

No. 4 of 1956).
[Placed in Library. See No. S-394/56)

{5) The Travancore-Cochln Police
(Amendment) Act, 1956 (Pre-
sident’s Act No. 5 of 1958).

[Pilaced in Libreryy. See No S-395/56)

AMENDMENT TO DIspLacer  Per-
sONS COMPENSATION AND REBARILITA-
TION Rurgs

The Minister of Rehahilitation (Shri
Mehr Chand Khanaa): I beg to lay on
the Table, under Rule 355 of the
Rrles of Procedure and Conduct of
Bus'ness in Lok Sabha, a copy of the
amendment to the Displaced Persons
(Compensation and  Rebablljtation)
Rules, 1955, passed by the Houses ot
Parliament. [Placed in Library. See
No. S-396/56]

Calling Attention 90 matter of urgent6y9y

Public importance

JNFORMATION re CERTAIN POINTS RAIS-
ED DURING BUOGET DEBATE REIATING
T0 MINBTRY OF IRRIGATION AND Powrr

The Depunty Minister of Irricatioa
and Power (Shri Hathi): 1 beg to lay
on the Table“a copy of the statement
giving information on certain points
ralsed during the Budget Debate on
tbe 2nd and 3rd Apri), 1956 and rot
covered by the rcplies given by me
and the Ministez of Irrigation anl
Power. [See Appendix XII, Annexure
No. 78],

PUBLIC ACCOUNTS COMMITTEE

Nmvereents REPORT

Shri V. B. Gagdti (Bombay City—
North): I beg to present the Nine-
teentb Report of the Public Acccounts
Committee (1955-56) on the Appro-
prifition Accounts (Defence Services),
1953-54, Vol. I--Report.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC
IMPORTANCE

INFLUX OF DiISPLACED PERSONS INTO
TRIPURA.

Shri Birem Dutt (Tripura West)-
Under Rule 216, I beg to call the
attention of the Minister of Home
Affairs to the following matter of
urgent public importance and 1
reqi:est that he may make a state-
ment thereon:

“Situation resulting from influx
of displaced persons from East
Pakistan into Tripura”.

The Minister of Hom= Affalts and
Heavy Industries (Pandit G. B Pant):

" The Influx of refugees from East Ben-

gal into Tripura has Increased con-
siderably in recent months. From the
figures that have reached 1s it appears
that it was extremely marked during
the month of Avgust when the number
rose to over 20,000. The number had
been increasing from month to month
during the last several months since
the commencement of this year, but
during the !ast month it surpassed ail





